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CASE NO. :
Transfer Petition (crl.) 333 of 2007

PETI TI ONER
Sabeena

RESPONDENT:
C.B.I.

DATE OF JUDGVENT: 04/02/2008

BENCH
S.B. SINHA & V. S. SI RPURKAR

JUDGVENT:
JUDGVENT

TRANSFER PETI TI ON (CRL) NO 333 OF 2007
ORDER

Heard | earned counsel for the parties.

We direct that the case in relation to the petitioner shall stand
transferred fromthe District Court, Srinagar, to the District Court,
Chandi garh, to be heard along with other connected matters pending in the
court at Chandigarh

The transfer petition is all owed accordingly.




